FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

KRISH FASHIONS BRANDS PRIVATE LIMITED OPERATING IN TEXTILE &
APPAREL (GARMENT TRADING & DISTRIBUTION) AT
BENGLAURU, KARNATAKA

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor | Krish Fashions Brands Private Limited
along with PAN & CIN/ LLP | PAN: AAGCKS8779B
No. CIN: U74994KA2017PTC108612
2. | Address of the registered No. 109/1 Katha 109, 4th Cross Road 3rd Floor
office Krishna Layout, Hulimavu, Bangalore, Bangalore
South, Karnataka — 560076
3. | URL of website NA
4. | Details of place where No. 109/1 Katha 109, 4th Cross Road 3rd Floor
majority of fixed assets are Krishna Layout, Hulimavu, Bangalore, Bangalore
located South, Karnataka — 560076
5. | Installed capacity of main Not Applicable (Retail Trading Business)
products/ services
6. | Quantity and value of main
products/ services sold in last Particulars | FY 2024-25 | FY2025 26
financial year
Value Of the 12,92,33,785 | 5,14,94,862
Products Sold
Quantity of the 2,60,151 1,13,029
Products Sold PCS & PCS
3,38,658
MTRS
Note: FY 2024-25 figures are as per the audited
Tally backup. FY 2025-26 figures are unaudited and
extracted from the books of accounts.
7. | Number of employees/ As on CIRP Commencement Date — 6
workmen As on Current Date -1
8. | Further details including last | Can be sought by sending an email at
available financial statements | cirp.krishfashions@gmail.com
(with schedules) of two
years, lists of creditors are List of Creditors:
available at URL: https://ibbi.gov.in/claims/front-claim-details/25516
9. | Eligibility for resolution Can be sought by sending an email at
applicants under section cirp.krishfashions@gmail.com




SL.

RELEVANT PARTICULARS

25(2)(h) of the Code is
available at URL:

10.

Last date for receipt of
expression of interest

19-07-2026

11.

Date of issue of provisional
list of prospective resolution
applicants

24-07-2026

12.

Last date for submission of
objections to provisional list

29-07-2026

13.

Date of issue of final list of
prospective resolution
applicants

03-08-2026

14.

Date of issue of information
memorandum, evaluation
matrix and request for
resolution plans to
prospective resolution
applicants

08-08-2026

15.

Last date for submission of
resolution plans

07-09-2026

16.

Process email id to submit
Expression of Interest

cirp.krishfashions@gmail.com

17.

Details of the corporate
debtor’s registration status as
MSME.

The Corporate Debtor is registered as a Micro, Small
or Medium Enterprise under the provisions of the

Micro, Small and Medium Enterprises Development
Act, 2006.

T Narayana Swamy

Resolution Professional

Reg. No.: IBBI/IPA-002/IP-N01078/2020-2021/13427

Reg. Address: No. 15, Shubhadeepa, 7th Cross, Bhuvaneshwarinagar,
Hebbal Kempapura, Bangalore North, Near Shakthi

Ganapathi Temple, Bangalore, Karnataka — 560024

For Krish Fashions Brands Private Limited
Date: July 04, 2026
Place: Bengaluru
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INDIQUBE"

GROW YOUR BUSINESS

INDIQUBE SPACES LIMITED

(Formerly known as ‘Indigube Spaces Private Limited,
Innowvent Spaces Private Limited’)

CIN: L45400KAZ015PLC133523
Registerad Office: Plot # 53, Careernat Campus, Karyammanna
Agrahara Road, Devarabisanahalli, Quter Ring Road,
Bengaluru - 560103, Kamataka, India.
Phone: +81 99000 92210, E-mail: os.compliance@indigube, com,
Website: www.indiqube.com

NOTICE TO THE SHAREHOLDERS
REGARDING TWELFTH ANNUAL GENERAL

MEETING OF THE COMPANY TO BE HELD
THROUGH VIDEO CONFERENCING/OTHER
AUDIO-VISUAL MEANS

Motice is hereby given that the Twelfth Annual General Meeting
("AGM") of Indiqube Spaces Limited (*Indigube” ! “Company”) will be
held on Wednesday, August 12, 2026 at 10:00 A.M. (IST) through
Video Conferencing ("VC") / Other Audio-Visual Means ("OAVM®)
without the physical presence of the members at a common venue, in
compliance with the applicable provisions of the Companies Act,
2013 ("the Act") and rules made thereunder read with relevant
General Circulars issued by Ministry of Corporate Affairs (MCA),
Securities and Exchange Board of India (SEB|) and the SEEBI (Listing
Obhigations and Disclosure Reguirements] Regulations, 2015
("SEEI Listing Regulations"} to transact the businesses that will be
set forth in the AGM Notice. The Deemed Venue for the 12" AGM shall
be the Registered Office of the Company.

The Annual Repor for the inancial year 2025-26 along with Molice of
the 127 AGM will be sent electronically, only to those members whose
g-mail addresses are registered with the Company! Reqgisirar and
=hare Transfer Agent or with the respective Depositary Participants.
Members may note that the Motice of the AGM and Annual Repori
2026 will alzo be available on the Company's Website at
hitps:/indiqube.comfinvestorfinancials!, websites of the stock
exchanges i.e. National Stock Exchange of India Limited and BSE
Limited at www.nseindia.com and www.bseindia.com, respectively
and website of MUFG Intime India Private Limited, agency providing
a-voting platform, at hitpsVinstavoba.linkintime.co.in’.

The instructions for joining the AGM and the manner of paricipationin
the remote e-voling prior to AGM and casting vote through e-voling
system during the AGM will be provided in the notice of AGM.

A5 the shares of the Company are held in a dematenalised form,
Members who have not registered or updated their e-mail
addressies) / bank details with their Depository Participants(s) are
requested to register’ update the same with the Depository
Participant{s ) with whom they maintain their demat accounis.

The above information is being issued for the information and
benefit of all the members of the Company and is in compliance with
the provisions of the Act, MCA and SEBI circulars. Members may
contact MUFG Intime India Private Limited (formerly known as Link
Intime India Private Limited), C-101, 247 Park, LE 5 Marg, Vikhroli
(West), Mumbsai - 400083, Tel. Mo 91 22 4918 6000, E-mail:
investor. helpdeski@in.mpms. mufg.com.

For INDIQUBE SPACES LIMITED

Bhasker Dubey
(Company Secretary and
Compliance Officer)

Place: Bengaluru
Date: July 04, 2026

KELTECH ENERGIES LIMITED

Regd. Office: ‘Embassy Icon’, 7" Floor, No. 7, Infantry Road, Bangalore-560 001
CIN: L30007KA1977PLC031660; Website: www.keltechenergies.com
Email: compliance@keltechenergies.com Tel: 080 2225 1451/ 2225 7900

NOTICE TO SHAREHOLDERS

FORM A

PUBLIC ANNOUNCEMENT
{Under Regudation & of the nsohvency and Bankraptcy Board of Indis
{Insalvency Resolution Process for Corporate Persons) Regulatians. 2016)

FOR THE ATTENTION OF THE CREDITORS OF

FOCUS EDUMATICS PRIVATE LIMITED

!‘h,_'.' |-=

Transfer of Equity Shares to Investor Education and Protection Fund
(IEPF) Authority

[Mame of corporate detior
Data of incorporation of comonate
| cletrior

Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016,
as amended from time to time (“the Rules”), that all shares in respect of

Ligtity ldentfcation ko, of cormoraie
| ety .
&, | Address of the regtstered office and

shareholders at their latest available addresses whose dividends have HPELTHERITY JR00) 10N PREn

remained unclaimed for seven consecutive years or more, advising them
to claim the dividend immediately.

Concerned shareholders are requested to claim their unpaid / unclaimed
dividend. In the event valid claims are not received by the Company, the
Company shall proceed to transfer the corresponding shares to the |EPF | |1 [#5dress and email o te Leed Gr

Authority in accordance with the provisions of the Rules without any fmdgm ‘?””jlm T
further notice. i

In case the shares are transferred to the IEPF Authority, the concerned | .o oo o
shareholders may claim the shares and dividend from the IEPF Authority | |12 |iasses of credens. # sy, under

by making an application in the prescribed Form IEPF-5. ";;”ji“}jf";‘,;“ﬁ;ﬁ';ﬁ Effmm
For any queries, shareholders may contact the Company’s Registrar and _rcscim;:n pofessional
Share Transfer Agent: Bl bbbty i iand
Integrated Registry Management Services Private Limited Fispresentaiive of Creditons in & cliss
CIN No: U74900TN2015PTC101466 5 g:ﬁﬁﬁﬂ@ﬂm

No. 30, Ramana Residency, 4th Cross, Sampige Road iy :

Malleswaram, Bangalore - 560003

irsohency professonal acting as
irerm esokbion pofessonagt

L+ ..'-'L',,!-I:|I1!ﬂ5.=:ll.l;! it lrl.:_:il'-::-I' I,Iri,::n'lu,.;rrh
re=ui i profiessional, & negisheed
with the Boerd

RELEVANT PARTICULARS
Decombar 21, 2004

 Registerad Address: #11 (0l No. 641, 4th Floor, 1st

& |Mema and regiEiration number of the | Names lotindra Fumar Panda
Riegn Mo B2 PAD0L/IPR02013 2024 3000 14480

" Registored Address: 003, Mythri Maiden Spartma
Somasunclarpaka, HSR Sechor - 2, Bengalun - BR0A0Z
Contact No: D8E1227000
Email b cappenidapmal.com

| Process Specific Address: Bhavanl Amimian Hisa,
b Okt, 3rd Ficor Sth Cross, Pesspanna Agraharna Main
Road, M, Vielveshwaraiah lavout. Hosa Road
Bangalore - SE0100

| Process Specific Emall Id: cirp focysepdBngg] oom
July 15, 2006
Operaticnal Creckios

| Mot requind

TWeb linec hitpss/ ot govinyhomey downicacs
Pysical Address:
fittpes bkl sovindensnsohenoy-professiong]

SATURDAY, JULY 4, 2026
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FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

KRISH FASHIONS BRANDS PRIVATE LIMITED
OPERATING IN TEXTILE & APPAREL (GARMENT TRADING & DISTRIBUTION)
AT BENGLAURU, KARNATAKA
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

. | Name of the corporate debtor along
with PAN & CIN/LLP No.

Notice is hereby given pursuant to the provisions of Section 124(6) of the | | 2 | aunority uncier which corporte ' ROC - Bangakone
mpanies Act, 2013 read with the Investor E ion and Pr ion | Gebor B incorporated / registened | s e s
Companies Act, 2013 read with the Investor Education and Protectio 2 [Comorsie kieity . 7 Liniied TR TCIR013 | Address of e egisradoffice

Krish Fashions Brands Private Limited
PAN:AAGCK8779B

CIN: U74994KA2017PTC108612

No. 109/1 Katha 109, 4th Cross Road 3rd Floor Krishn:
Layout, Hulimavu, Bangalore, Bangalore South
Karnataka—560076

NA

No. 109/1 Katha 109, 4th Cross Road 3rd Floor Krishn:
Layout, Hulimavu, Bangalore, Bangalore South
Karnataka—560076

which dividend has remained unpaid or unclaimed for seven consecutive iricioal offics B aryi of caporats. | Coes, HGN Lavou: Gangh nagie P Col | URLof website _

years or more are required to be transferred by the Company to the | dtrior  Kavaityrasandra, Bangalore North Kamatala 560032 ]E)etglls oft|olaceI whterée majority of
' ' : &, | IrEnhency commiencemen il m T T P IXed assels are locate

Investor Education and Protection fun.d.(IEPF) Aqthorlty. ™ | respeet of eompoeate getior | Dot of Receipt of Order - July 1. 2026

The Company has already sent individual notices to the concerned | | 7 |Estimated daie of cosue of December 20, 2026 Installed capacity of main products/

services

NotApplicable (Retail Trading Business)

Quantity and value of main

financial year

Number of employees/ workmen

Further details including last
available financial statements (with
schedules) of two years, lists of
creditors are available at URL:
Eligibility for resolution applicants
under section 25(2)(h) of the Code
is available at URL:

products/ services sold in last|"

FY 2024-25
12,92,33,785

FY2025 26
5,14,94,862

Particulars
Value Of the
Products Sold

2,60,151
PCS &
3,38,658 MTRS

Note: FY 2024-25 figures are as per the audited Tall
backup. FY 2025-26 figures are unaudited and extracteg
from the books of accounts.

As on CIRP Commencement Date -6

Ason Current Date -1

Can be sought by sending an email a
cirp.krishfashions@gmail.com

Listof Creditors:
https://ibbi.gov.in/claims/front-claim-details/25516
Can be sought by sending an email a
cirp.krishfashions@gmail.com

Quantity ofthe |

Products Sold 1,13,029 PCS

.| Last date for receipt of expression of
interest

19-07-2026

| Date of issue of provisional list of

10} Detsils of authonzed
reprasentaives e avsibbie ak
Tel: +91-80-23460815-818 | Fax: +91-80-23460819
Email: irg@integratedindia.in
For Keltech Energies Limited
Sd/- Company Secretary & Compliance Officer

Date: 02-07-2026

Place: Bangalore
L ———————————————————————————————————————————————————————————————————————

At the addrass mentionsd in entey o, 10

means.

Diate: July 02, 2026
Place: Bﬂ'll!il'l.lm

Motce 15 r-'l'-.'rF:l'ly' Even that the National Gom Ry Law Triburnsal, EEI'IEF.!lI.I"'IJ Bt as
ardersd the commancaemeant of &8 corporate ir'IE\.I'Il'.-'E:"".-:":y s i ProcEss af the FOOLE
EDLUMATICS PRIVATE LIMITED an June 23, 2026, vide order no. C,F (18) No, 54/BB/ 2026,
(Erate of recsEpl of oroer Dy Intedin Resolution Prolesseenal s luly 1, 20026),

The grediors of FOCLIS EDLMATICS PRIVATE LIMITED are hereby called upae o subrmit
theeir ¢lains with prool o or befoné July 15, 2026, to the Interim Besolution Professhong|

Thei femancial creditors shall sebmit their claims with proofl By slectronic means only, Al
other creditors may submit the claims with prool B person, by post or by elestronic

Submission of false or misleading proafs of cladm shall attract penalties.
Mota: For online clasm ssbmission visit wens rezoluticnenging.com

In the matter of FOCUS EDUMATICS PRIVATE LIMITED
IBBI Regn. No. [BEI/IFA-Q0LAP-P-O2913/2024- 2025/ 14409

prospective resolution applicants

24-07-2026

JLast date for submission of
objections to provisional list

|Date of issue of final list of
prospective resolution applicants

29-07-2026

03-08-2026

.|Date of issue of information
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

08-08-2026

|Last date for submission of

Interim Resolution Professional resolution plans

07-09-2026

|Process email id to submit
Expression of Interest

-cirp.krishfashions@gmail.oom

InCred Financial Services Limited

With GetVantage Tech Private Limited
Regizlemnd affice ak - Uait No. 1203, 13% Moo: B 'Wing, The Capital, Pigt Me_ C - 70, § Block, Basdra - Korla Complex, Bandra Eas|, Membal - 400 851.

DEMAND NOTICE FOR PAYING THE TOTAL OUTSTANDING AMOUNT
This notica is hereby given that the balow mentioned Borrowers and Co-Borrowars hava availed a Loan Facility from
InCred Financial Services Limited through GetVantage Tech Privale Limited. n connaction with the same onca again
io all the Borrower's/'Go-borrower’s fo pay forihwith from the publication of this notice, the amounts indicated harein
befow, together with further interest from the date(s) of Demand Notice till the date of payment. The detail of the
Borrgwer(s) amount due ason12th May, 2026 are as under: -

inCrec
finance

.| Details of the corporate debtor’s
registration status as MSME.

The Corporate Debtor is registered as a Micro, Small o
Medium Enterprise under the provisions of the Micro
Small and Medium Enterprises Development Act

Resolution Professiona
Reg. No.: IBBI/IPA-002/IP-N01078/2020-2021/1342

Reg. Address: No. 15, Shubhadeepa, 7th Cross, Bhuvaneshwarinaga

Date: July 04, 2026

Hebbal Kempapura, Bangalore North, Near Shakth
Ganapathi Temple, Bangalore, Karnataka — 56002

Loan Agreement No(s). / Name of the
Borrower{s) / Co-Borrowers.

Smart Ship Innovative Solutions Private

Total Duistanding amount due as on 12ih May, 2026 payable by the Borrowers
and Co-Borrowers 1o InCred Financial Services Limited OR GetVantage Tech
Private Limited.

"~ Tolal Outstanding amoun! as on 121h May, 2026 is INR 65,84,555/- (Rupees

Limited Co-Applicant 1- Y Gangadhar Reddy Sixty-Five Lakhs Eighty-Four Thousand Five Hundred and Fifty-Five Only) payable
Co-Applicant 2- Varalakshmi by the Borrowers and Co-Borrowers lo GefVantage Tech Private Limited.

REGISTERED ADDRESSES OF THE BORROWERS AND CO-BORROWERS.. BORROWER- Smarl Ship Innovative
Sofutions Private Limited Address: 2nd Floor, 51210, 91 Springboard Business Hub Private Limited, Outer Ring Road,
Mahadevapura, Next to More Megastore, Bengaluru, Urban, Karnataka, 560048, CO-APPLICANT 1- Y Gangadhar Reddy
Address: Villa 0 32, Radiance Biossom 1, Manduru Village, Bidarahalli Hobli, Mandur, Bengaluru, Karnataka = 560049,
CO-APPLICANT 2- Varalakshmi Address: Villa 0 32, Radiance Blossom 1, Manduru Village, Bidarahalll Hobll, Mandur,
Bengalury, Karnataka - 560048

i yvou the Borrowers and Co-Borrowers fails to make payment to InCred Financial Servicas Limited OR Getvantage Tech Private

Limited, then IFSL with Gafvaniage Tech Private Limited shall initiate appropriate legal procesdings Civil and Criminal, entirely ai the

risk, cosland consequences of the parties menbionad above.

Sd/- Authorised Officer - For Incred Financial Sarvices Limited
with GetVaniage Tech Private Limited

Place: Bangaluru Date: 04.07 2026,

AU SMALL FINANCE BANK LIMITED

A SCHEDULED COMMERCIAL BANK
& ernrmesm cowmaeees, sass. | e Ofice: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1936PLCOL13E1)

Demand Notice Under Section 13(2) of Securitisation Act of 2002

ALl
EMALL
FINAMCE
BAMNK

A the kaan account became NEA therefore the Austhorized officer under secton 1302} of “The Securitisation and Reconstruction of
Fimancial Assats and Enforcament of Seconty Inferest Act 20027 had issweed 60 days demand notica to the Bosrowers'Co-

bomowersonoagers/Guarantors (collectively refermed as "Borrowers”) as given in the table. According to the nodice if the
borroweers do not depasit the entire amount within 560 days, the amount will be recoverad from auction of the mortgags
propertesisecured assels as given below. Therefore vou the bormowers ang informed Lo deposit the entie loan amaunt akong with
fulure intarest and expansas within 60 days frorm the date of damand notice, atherwise undear the provisions of 1304) and 14 of tha
said Act, the Authorized officer 13 free o take possession for sale of the mortgage propenies/secured assets as given balow,
Borrowers bo nobe thal afer recaipd of this nobice, inleoms of Sactan 13013) of the A, 2002, you are prohibied and restrained from
transfeming any of the secured assats by way of sale, lkease oratherwise, withoul price written consent of the secured creditor.
Borrowers altention ane alliracled iowards Seclion 13{8) nw Rule 3{5) of The Security Interest | Enforcement) Rudes, 2002 Act thal the
bomrenwans shalf be antithed to redeem heir secured asset wpon the payment of the complate cutstanding dues as mentioned balow

before the pubfcation of auckon notica, which thereafier shall cease foexis

Date and Amount of Demancd
Matice Under Sec, 131(2)

Description of
Mortgaged Property

Nama of the Borrower! Co-Borrower [

Morigagor [ Guarantor | Loan Ale Mo,

Propesy Siluated At Gramital Properly Beglaierad- '
34/50 \Ginneppanahath City  Town (| Vilkege-Sira |
Dwstrict - Tumkur , Kamaiaka, 572115
Admeasuring 133.33 Sqyd

[Laan Ael Moy LO001061 753530270,
Cirish {Bomrowear), Aahwini
{Co-Borrower)

21-May-26  PRg. 5,39 476
Rs. Five Lakh Thirty-Kina
Mhousand Foor Hundred Seventy-
S Only S On 21 -May-26

Date ; 03072026
|Place i Tumkar, Karnataka

Buthorised Officer
AU Small Finance Bank Limited

The Indian Express.

| get the inside information
and get inside the information.
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ST NTONT® WA
cance oF Nawe[cuanae oF Naue JEREES

Nolice i5 hereby given to public al large
Mr=_Varalakshmi P Residing al #02, 12ih Cross,
Bhoo Vaibhava Residency Layoul, Kothanur
Bangalore, Kamalaka -560077 she has lost the
Registered Original Sake Deed of Doc Mo BLN-1-
2T128-2004-05 dated on 21-09-2004 she has
lost at Mear Gangamma circle bus stop
Accordingly she has lodged e complainant on
Bangalore city Police with E-Lost dated
O3/07/2026 Reporls Mo 22B7460/2026 for
SCHEDULE PROPERTY - AN the picce and parcel
property  beamng Westem Porion of Sie Noo25,
Assessment No.52, VP Katha No. 102, Stuated al
Kammagodanahalli Villge, Yashwanthpura Hobl,
Bangakwe North Taluk, BEMFP Ward Mo12,
measuring Easl o West : 15 feet, and Morih o
south A0 feet, Tolally measwing 600 sq feet
bounded on Easi by: Eastern PorBon of Sile No.52

SUMITRA SATISH alias
SUMITRA V S W/o HR
SATISH, R/o0 916,
Santrupthi, 3rd Cross, 5th
Block, B E L Layout,
Vidyaranyapura, Bangalore
Morth, Bangalore,
Karnataka 560097, have
changed my name and
shall hereafter be known
as SUMITRA SATISH.

o
P njebslnld

I, K ¢ CHAMNMNAMMA alias

doned et

9

8020, HJtZ’ 04, 2026

CAUTION- Readers are advised to make appropriate enquiries while responding to advertise-
ments in these columns. Anikethana Publication and Printers, does not vouch for any claims made
by the advertisers. The Printer, Publisher, Editor and Owner of Anikethana Publication and Print-
ers., shall not be held responsible/liable for any consequences, in case such claims are found to

CHANNAMMA K C alias
C HANIDNAMMMA
CHANDRASHEKARA KAMBARA
Do CHANDRASHEKARA
KAMBARA, W/o NAVEEMN VASAMNT
MOOGANUR, R/o 44 Siri
Sampige, 1st Main, 4th Block,
Eehind Anna Kuteera,
Banashankari 3rd Stage,
Kathriguppe, Bangalore South,

S
n-ﬂo. f.l'uu on o ﬁ:"‘. sl
s—zhee o UbindB03S2ERunionbankofindia.bank.in
Ran Do mRTUT mneEs

SRATRET W WP Roln, &7 & O R a5bol She Snacs fUR
FoaabAD Somant QScRrmn dTelrmRstos -t.:m_.;ﬁ:-:mﬁd. S 9% U
i [kl e T mERLmh B3 A EEA auredm) shE smesrreobi
e S57 2BLAL BT wh M AU Somiden BFerRiad dRnomien, s
Erakl FabEEm, shHfE vhnd cheloh® mer of qcholn, oFf oof =E4
Tl doridiedh, oZbn Srdhenhd, & BvR Soheftchd dom | O modiw
DRpmhrRh (90 BJPs Wl SEn Huyndpohi] omos: 15.07.2016 oo
- = l.'.= o el n!.,ﬂﬁ.uﬂ-m} r,..rﬂﬂI 1900 AN Bor3 12.00 PM it "a}"‘ B A oles

TIDW T TR 4 s o ke ks

Bangalore, KRarnataka-560085,
have changed my name and shall

hereafter be known as
CHAMMAMMA KAMEARA,

belongs o K. Penchalaiah, Wesl by: Site No. 26,
Narth by: Sitz No.17, Seuth by : 25 Feet Road If

Eoy “ﬂhd{iﬂ: == -:».#r rqm'd:: i e e [ :mmmrhad
Heusl
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At i iof ggEh? wet dEht Andist 2o el o, =%, dromd Zod | wook Se¥ | cha Aho
HARISHA 5 Advecate = et PRy rRdduE (i) oed wi BatE) siov edi ol 3¢ chompun TATA ALTROZ %3 1.5 . [18.07.2026 doch
#1479, DRLS PLAZA. Union Bank Building, = ~ B 648,000/~
T Dasarahalii Bengalurs 560057 |ETieaD Bt e, BT SOl (e A ST SRy T ) Zomatrn, 208 T L prfeomipnct: wothenet| RTQBSEPH2(02Y) |4, oqpon,—| S0 LLODAN
Mobile Mo S0EOS0265 DI W6A O enE-Osan (1) O sRene 039216520000025 KADS NJ. D459 - Bod 1200 PH
o Set MeRT Y, s dedefodid, 17.07.2026 Zod 500 P 6Tm OD4cs
IN THE COURT OF ADDITIONAL R doow 0o dad dnddin. cedseed go. 9524503920, 93TAE5200, w-cheot:

DISTRICT JUDGE, HSOUR
OS%.No. 488 of 2024
Plaintiff; Nagarathanamma

1 E'E:E;T.!E' for o v o e ::Er' & bRwet)
P ribar

Vs
Defendants: Puttamma @ Byamma

rarcalie’ vltnd Drd’

o dp 35 HOT A SRR Wl e I ekt T O O,
i s s Lo P mzTeededd, wodd A mosd 1892, Hosd 1930,

C131 % o ::ﬁ:f '*E e T L [

-S60018.
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COURT NOTICE
Flease fake notice that the above
case 0S5 No. 488 of 2024 came up for
hearing before the Hon'ble Additional
District Judge, Hosur on 08-04-2026,

the Hon'ble Additional District Judge,
Hosur ordered fo effed substituted
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service to Defendant Mo. 8 & 9 named
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appear before the Hon'ble Court on
16-07-2026 by 10.00 AM. onwards
in person or through a counsel and
submit your objections, failing which

[erimirdabel] siiche” =5
ittt URL o, it

e --’;:1' i M
b R

ERONE ORE, g of, meeptEind. dumonn Rogi. Sonenc
MesiacEs 28, fF 36211, f:-!]&: Scher € 25 Balmn A3, ST : moUl4E,
Tanh e B BT Sord odort, moufEind, derogt damae, Jusany
Fonh, dofded MadRcsc 2d L8-562. =@ esdnedmeco @ (1) Ae

orp kishfzshions@gmail com o st o
Eiems mEieih

1‘!:-"'3::'-":!_:

hitpe=cfibi gow in'daime front-cleim-detal= 25518

the court may proceed to pass further

order. st UL o8 weipr

o rbElits et 25 h] mBatel whar malrol

a'*‘d:anaﬁ' :F-:ﬂf' et TaEa ml:dj* Dea .-'_'ﬂﬂ.p ] .;: :!a::a% LRrnEht dord,

ci kishfeehionsigmail com ~ sete? sy
Aozane: iﬁuugm mhoriemth m;m-:-an Eﬁ a.-=~5' A621l =m=bn BEesE

ELE EIRECEI

By the order of the court

er.i.ji -u'.il:'._é;:m'.‘_ ii-.:ir.‘:.' sorhs Bered

03092025 Com G!ﬂ:l%"ﬂ* uﬂ!ﬂw‘ﬁ By =,

iy Boreom THt deuors HomElid: angnies D% =t dvteed

K.GNANASEKAR, Advocate, Hosur.

240020 Fomrndcdy ®arn fasrefREnr &sdn oooHesd UL-:G‘.‘:;I& s dasd g

vyl et i ol Bere
IN THE COURT OF PRINCIPAL -

2 072008 modioh $uo 13 $43° (4) ARl Dobah § dba 9 ] gdg_m:s seveacish,

r.t:.@ﬂz‘ru&:‘!ﬁﬂimﬂ_":: R e

wemaat @ ¥9N AIbIoeo whondy, OERo 01.67.2026 oo

I5=E=000

SUBORDINATE JUDGE, HOSUR
0S.No. 184 of 2020
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Vs

ey

Sctdole Selc Doy

e wedroxil ekl EEE‘: I:};
et s m‘“ij_:_r’_l el efod oot

LR TR )
bl s L [ e R L e st b e e T o L P B '-IL.'.-IJ:E ImEFFERE0n S Sanod
spabzahdeiont. s 445 wr cinds HSNOIaGEMm, SONLLH Lo
E e SE N el 2R 2.01,71.13015 (Zasmik STk Seel FmcgiEdoh

-0

[ onor o :dr_-f*-"r‘“.:_ it wloe S Blevape

Defendants: Goopaliamma and oth-

07-00-200% viw agddd madd sesar duadscdd @ =dE 49 awg) i

ers Notice to D-11, AP Shanmugam

| et ottt oot Dot gl

omod: 30062026 ooo mwosd wR w30 SusSs, wmonde,

oo isht=tions=gpre com s Ty

S'o A Padavittan, residing at No.1586,

Agraha Dasara Halli, 9th Cross,

Magadi Main Road, Bangalore -79.
COURT NOTICE

Ewtiart

MEME =7 magigoie? et wlessty Rdo2

walyci? mionakhl S s ) e
E'.-\_h-'?dl‘rﬂ-'.fﬁi.ﬂ "‘-If-’“‘-.ani-f*—‘-r‘u&id_

H:!:’_E! i&a‘ 150 e _;‘.'EE.F {S]dgﬁ nohsriy e wis s ﬂdiﬁ"’m,-_ .!.;.-:-L'.‘:'di
ﬁd:hm-d‘l‘_m Fo el Fed el g, Al Ds o8y B San0f ooneds
nEaR e Fomnam,

Flease fake notice that the above
case 05.No. 184 of 2020 came up for
hearmng before the Hon'ble Princpal
Subordinate Judge, Hosur on 23-03-
2026, the Hon'ble Principal Subordi-
nate Judge, Hosur ordered to effect
substituted service fo Defendant No.
11 named above in OS.No. 134 of
2020 stands posted to 13-07-2026
you should appear before the Hon'ble
Court on 13-07-2026 by 10,00 A M.
onwards in person or through a coun-
gel and submit your objections, failing
which the court may proceed to pass
further order.
By the order of the court

K.GNANASEKAR, Advocate, Hosur.
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